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SICK TEXTILE UNDERTAKINGS
(NATIONALISATION) BILL—contd

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B P MAU-
RYA) Siur I beg to move —

“That the clause-by-clause con-
-sideration of the Sick Textile Un-
dertaking  (Nationalisation) Bill,
1974, which was adjourned on the

2nd December 1974 be  tesumed
Joow’
MR SPFAKEP The question 1s

“That thc «lause-by-clause con-
sideratior of the Sick Textile Un-
dertaking (Nationalisation) Bull,
1974, which ws adjournei on the
2nd D cenber 1974 bt ro umed
now'

The motron was ador’d
Iy terrupt ns )

MR SP: ARIR  Item No 7
(Ir « uptwns)

SHHR! ShY AMNVANDAN MISHRA

(Begusaia) T wint a Division
MR. SPI AKFL  L¢t the Lobby be
cleared

(Interrupt vns)

MR. SPEAKRLIL Dr Laxramnarun
fande .

(I terr uptuons)

I am soy ' im not abl¢ 1o con-
duoct the prcere lings

(Interruptioms)

SHR] SHYAMNANDAN MISHRA
(Beglsarai) 1 have been risimmg on
2 point of order (Interruptions)

BHRI C M STEPHEN (Muvatu-
puzha) The position 15 very clemx

Wa swnied ~nf arndee
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S8HRI PILOO MODY (Godhra): On
a point of order . (Mterruptions)

SHR] SHYAMNANDAN MISHRA
I am rising on a pont of order Be-
fore the hon Minister of Railways
stood to read out his statement, I had
been rimng repestedly on g point of
order

{Interruptions)

SHRI SHYAMNANDAN MISHRA
My point of order flows from the
statement made by the hon Prime
Minmister My point of order at this
stage 15

MR SPEAKER That 15 over now

SHRI SHYAMNANDAN MISHRA
I wanted to make & point of order
befcte the hon Minister of Railwayz
tead out hi, statement 1 rose evem
then Would the <tatement read out
by the Minister of Rauways be con-
sidered to be in order before my point
of order was heard by the Chair?
That 1~ my point of order

MR SPEAKER There 1s no powat
of order involved in this That s all
over

(Interruptions)

MR SPEAKER The Prime Min-
1<ter made o <'alement and then Shm
Morarpibhar Desan made his  state-
ment After that there were no fur-
ther statements and we proceeded
with the next busmess

The doorg can be opened now Nei-
ther I could hear anything nor the
Reporters could hear anything There
15 no use in keeping the doors closed
I am not hearing any person [ have
not been able to listen during this
noise How can I hear in this nowe?
Those papers which could be lmd on
the Table, 1 slldwed them to be lmd
I had asked for the voting on ftem ¥
but I chuld not listern to anything.
All the items that could be Inid om

e Tabda T hove wilawedsd
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BER] SHYAMNANDAN MISHRA:
flow you Have oaly to decidre that
all the items that have been listed
you have passed. You can make it
véry simpler..... . (Interruptions),

MR SPEAKER: I can say some-
thing only when I hear I cannot
hear now,

SHRI SHYAMNANDAN MISHRA
You can say that all the items that
are there upto the 20th December
have been passed. Your task will be
very simple... (Interruptions)

MR SPEAKER. So far as matters
upto the Papers to be laid on the
Table are concerned, they are allow-
ed. So far as this Bill 1s concerned,
after all, the reporters will have to
take a nole of all that If the re-
porters .re not able to take a note of
that, it cannol go on record. So far
as item No 7 is concerned, I am told
that 'hey have nol been able to take
a no-

PROF MADHU DANDAVATE
(Rajapui' Sir. 1 am mnsing on 4
point of order. T will continue to do sv
until yon declare that in this demo-
cratic Purliament no point of orde
can be ra: ed. . (Interruptions)
8ir, are vou listening to the point of
order? (Interruptions).

MR. SPEAKER Let all the other
members sit down and let there be
ap noise. Otherwise, how can I lis-
ten to the point of order?

SHRI SHYAMNANDAN MISHRA:
m,!ml]youthmyouareincon-
spiracy with the ruling party .
(Interruptions)

MR, SPEAKER: There is no point
point of r when

aﬂnkwmuchmin dre nbt
point of grdée. You are
ufntdlr

& o+ (Interruptions) ’

Re. Import FTPY
Licence Casze

PROF. MADHU DANDAVATE:
I shall continue to raise a point of
order. ... (Interruptions).

MR. SPEAKER: Now, we adjourn
for lunch to re-assemble at 2.15 P.M.
13,08 hrs,

The Lok Sabha adjowrned for Lunch

till Fifteen Minutes past Fourteen of
the Clock

14.18 hra.

The Lok Sabha re-assembled after
Lunch at Eighteen Miuntes past
Fourteen of the Clock

[MR. DrEpUTY-SPEARER in the Chair]

RE. IMPORT LICENCE CASE
SOME HON. MEMBERS rose—

MR. DEPUTY-SPEAKER* Plecase
sit down. I will hear you all.
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PROF. MADHU DANDAVATE
(Rajapur): My point of order has
been pending ... (Interruptions).

MR. DEPUTY-SPEAKER:
hear your point of order.

PROF. MADHU DANDAVATE-
In the morning, after the Question
Hour was over, hon. Speaker an-
nounced that the hon. Prime Minister
would make a statement in the House

I will



